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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, 

CHENNAI 

ORIGINAL APPLICATION NO. 17 OF 2022 

 

PermandllaKiran Kumar 

Hyderabad                    …Applicant(s) 

-Vs- 

The State of Telangana, 

Rep. by its Secretary Public, 

Telangana and Ors.              …Respondent(s) 

 

REPORT OF THE DISTRICT FOREST OFFICER – R3 

S. NO. PARTICULARS PG. NO. 

1.  Report of the District Forest Officer 1 

 

             
                                             Mrs. H. Yasmeen Ali, 
          Counsel for the 3rd Respondent 

Place: Chennai  

Date: 28.10.2025 
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BEFORE THE NATIOAL GREEN TRIBUNAL

SOUTH ZONE, CHENNAI

ORIGINAL APPLICATION No.  17 of 2022

IN THE MATTER OF:

Permandlla Kiran Kumar

The State of Telangana & ors.

-Vs-

• . .Applicant

. . . Respondents

INDEPENDENT SURVEY REPORT OF THE DISTRICT FOREST

OFFICER. MEDCHAL DIVISION. TELANGANA STATE - R3

S.NO. Date Description PG.NO.

1. 31.01.2026 Independent   Survey   Report   of   3rd 1

Respondent   -   The    District   Forest
Officer,  Medchal  Division,  Telangana
State.

2. 27.02.2025 Annexure  -  I  -  Maps  Showing  the 6
physical                possession                of
Gajularamaram Reserve Forest Block

Place: Chennai

Date:  31.01.2026
/ L)fuvu2kJJ

Mrs.  H. Yasmeen Ali,
Standing Counsel for 3rd Respondent.
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